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Supreme Court   [38] 
Assent, Withholding or Reservation of Bills by the Governor & the President of India, In re, (B.R. 

Gavai, C.J. and Surya Kant, Vikram Nath, P.S. Narasimha and A.S. Chandurkar, JJ.), 2025 SCC 
OnLine SC 2501 

Bharat Kantilal Dalal v. Chetan Surendra Dalal, (Sanjay Kumar and Alok Aradhe, JJ.), 2025 SCC 
OnLine SC 2502 

Bihar Rajya Dafadar Chaukidar Panchayat v. State of Bihar, (Dipankar Datta and Manmohan, JJ.), 
2025 SCC OnLine SC 2505 

CIT v. Shyam Sunder Jindal, (B.V. Nagarathna and Satish Chandra Sharma, JJ.), 2025 SCC OnLine 
SC 2503 

Jalgaon District Central Coop. Bank Ltd. v. State of Maharashtra, (B.R. Gavai, C.J. and K. Vinod 
Chandran, J.), 2025 SCC OnLine SC 2513 

M.C. Mehta v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine 
SC 5776 

M.C. Mehta v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine 
SC 5777 

M.C. Mehta v. Union of India, (Abhay S. Oka and Augustine George Masih, JJ.), 2024 SCC OnLine 
SC 5779 

M.C. Mehta v. Union of India, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 2508 
M.C. Mehta v. Union of India, (L. Nageswara Rao and B.R. Gavai, JJ.), 2022 SCC OnLine SC 2514 
M.C. Mehta v. Union of India, (Sanjay Kishan Kaul and Abhay S. Oka, JJ.), 2022 SCC OnLine SC 

2518 
M.C. Mehta v. Union of India, (Sanjay Kishan Kaul and M.M. Sundresh, JJ.), 2022 SCC OnLine SC 

2516 
Mangri Devi v. Oriental Insurance Co. Ltd., (Rajesh Bindal and Manmohan, JJ.), 2025 SCC OnLine 

SC 2509 
Ravi Prakash Srivastava v. State of U.P., (A.M. Khanwilkar and J.B. Pardiwala, JJ.), 2022 SCC 

OnLine SC 2517 
Ravi Prakash Srivastava v. State of U.P., (A.M. Khanwilkar, Abhay S. Oka and J.B. Pardiwala, JJ.), 

2022 SCC OnLine SC 2515 
Ravi Prakash Srivastava v. State of U.P., (K.M. Joseph and B.V. Nagarathna, JJ.), 2023 SCC OnLine 

SC 2526 
Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and K.V. Viswanathan, JJ.), 2024 SCC 

OnLine SC 5772 
Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC 

OnLine SC 5774 
Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC 

OnLine SC 5775 
Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prasanna B. Varale, JJ.), 2024 SCC 

OnLine SC 5778 
Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Prashant Kumar Mishra, JJ.), 2024 SCC 

OnLine SC 5773 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992554
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992555
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992545
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992544
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992553
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992540
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992541
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992543
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992548
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992528
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992532
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https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992529
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992550
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992550
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Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Rajesh Bindal, JJ.), 2023 SCC OnLine 
SC 2527 

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Rajesh Bindal, JJ.), 2023 SCC OnLine 
SC 2528 

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine 
SC 2504 

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine 
SC 2506 

Ravi Prakash Srivastava v. State of U.P., (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine 
SC 2507 

Rikhab Chand Jain v. Union of India, (Dipankar Datta and Aravind Kumar, JJ.), 2025 SCC OnLine 
SC 2510 

Robert Lalchungnunga Chongthu v. State of Bihar, (Sanjay Karol and N. Kotiswar Singh, JJ.), 2025 
SCC OnLine SC 2511 

T.N. Godavarman Thirumulpad v. Union of India, (B.R. Gavai, C.J. and K. Vinod Chandran and 
N.V. Anjaria, JJ.), 2025 SCC OnLine SC 2512 

Adavya Projects (P) Ltd. v. Vishal Structurals (P) Ltd., (P.S. Narasimha and Manoj Misra, JJ.), 2025 
SCC OnLine SC 806 

Arif Azim Co. Ltd. v. Micromax Informatics FZE, (Dr D.Y. Chandrachud, C.J. and J.B. Pardiwala 
and Manoj Misra, JJ.), 2024 SCC OnLine SC 3212 

Bhoj Raj Garg v. Goyal Education & Welfare Society, (K.M. Joseph and Hrishikesh Roy, JJ.), 2022 
SCC OnLine SC 2449 

C. Prabhakar Rao v. Sama Mahipal Reddy, (P.S. Narasimha and Manoj Misra, JJ.), 2025 SCC 
OnLine SC 495 

Chandra Shekhar Singh v. State of Jharkhand, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC 
OnLine SC 595 

JSW Steel Ltd. v. Pratishtha Thakur Haritwal, (B.R. Gavai and Augustine George Masih, JJ.), 2025 
SCC OnLine SC 672 

K. Purushottam Reddy v. Union of India, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC 
OnLine SC 1513 

Mohd. Ali v. Sharanappa, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 1570 
Union of India v. Mahindra Bhaskar Limaye, (M.R. Shah and M.M. Sundresh, JJ.), 2023 SCC 

OnLine SC 231 
  
Allahabad High Court   [21] 

Aarif v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7556 
Aniket v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7555 
Ashlan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7561 
Ashok Raghav v. Shri Krishna Janam Sewa Sansthan, (Rohit Ranjan Agarwal, J.), 2025 SCC 

OnLine All 7543 
Basant v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7554 
Deepa Magleena v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7544 
Devraj Chauhan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7559 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992534
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992535
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992546
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992547
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992549
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992556
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992551
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992552
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002631617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002631617
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002374401
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002670688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002670688
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002557452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002557452
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002587289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002587289
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002601232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002601232
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002792354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002792354
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002796533
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001415084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9001415084
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992182
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Haseeb v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7553 
Irfan v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7560 
Jang Bahadur v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7558 
Manoj v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7557 
Rajiv Kumar Sharma v. State of U.P., (Krishan Pahal, J.), 2023 SCC OnLine All 5466 
Sabir v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7549 
Sanjay Kumar v. State of U.P., (Rajeev Misra and Dr Ajay Kumar-II, JJ.), 2025 SCC OnLine All 

7542 
Suraj v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7550 
Tayyab v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7552 
Umesh v. State of U.P., (Dr Gautam Chowdhary, J.), 2025 SCC OnLine All 7551 
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7545 
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7546 
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7547 
Varsha v. State of U.P., (Manju Rani Chauhan, J.), 2025 SCC OnLine All 7548 

  
Andhra Pradesh High Court   [6] 

D. Sridhar Rao v. State of A.P., (Nyapathy Vijay, J.), 2025 SCC OnLine AP 3889 
K.V. Hanumantha Rao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3885 
Kolli Venkateswara Rao v. State of A.P., (Kiranmayee Mandava, J.), 2025 SCC OnLine AP 3888 
Shaik Nageena v. State of A.P., (Cheekati Manavendranath Roy and Tuhin Kumar Gedela, JJ.), 

2025 SCC OnLine AP 3887 
State of A.P. v. Rajola Jagannadha Reddy, (Battu Devanand and A. Hari Haranadha Sarma, JJ.), 

2025 SCC OnLine AP 3884 
Yalla Nischala v. State of A.P., (Dhiraj Singh Thakur, C.J. and Ninala Jayasurya, J.), 2025 SCC 

OnLine AP 3886 
  
Bombay High Court   [8] 

CIT v. Shashank Harshadrai Shah, (G.S. Kulkarni and Aarti Sathe, JJ.), 2025 SCC OnLine Bom 4468 
ITC Ltd. v. Abbas Mohammad Shaikh, (Sharmila U. Deshmukh, J.), 2025 SCC OnLine Bom 4465 
Jewel Cantt v. Union of India, (B.P. Colabawalla, and Amit S. Jamsandekar, JJ.), 2025 SCC OnLine 

Bom 4469 
K.D. Textiles v. State of Maharashtra, (A.S. Chandurkar and Dr Neela Gokhale, JJ.), 2025 SCC 

OnLine Bom 4467 
Kalim Attarli Shaikh v. State of Maharashtra, (Shyam C. Chandak, J.), 2025 SCC OnLine Bom 

4463 
Nirmala Ramdas Pandey v. Kanaiyalal Purushottam Shah, (Anuja Prabhudessai, J.), 2024 SCC 

OnLine Bom 4883 
Vikas Abhimanyu Gupta v. Dive Marketing (P) Ltd., (Sharmila U. Deshmukh, J.), 2025 SCC OnLine 

Bom 4466 
Vikas Gupta v. Dive Marketing (P) Ltd., (Arif S. Doctor, J.), 2025 SCC OnLine Bom 4464 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992200
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992196
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Calcutta High Court   [16] 

Achintya Kumar Debnath v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8948 
Ananya Mondal v. Union of India, (Biswajit Basu, J.), 2025 SCC OnLine Cal 8946 
Anikul v. State of W.B., (Debangsu Basak, Jay Sengupta and Tirthankar Ghosh, JJ.), 2025 SCC 

OnLine Cal 8943 
Asit Baran Giri v. Kanchan Giri, (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 

2025 SCC OnLine Cal 8957 
Bikash Chandra Ghosh v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8953 
Biswajit Saha v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8951 
Guljar Hussain v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC 

OnLine Cal 8942 
Immam Sk. v. State of W.B., (Sabyasachi Bhattacharyya and Supratim Bhattacharya, JJ.), 2025 

SCC OnLine Cal 8945 
Mohd. Kalim v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8949 
Nanhoo Lohar v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8954 
Nirmal Enterprise v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8952 
Rishiraj Das v. State of W.B., (Biswajit Basu, J.), 2025 SCC OnLine Cal 8955 
Sanjoy Kumar Das v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8947 
Tanmoy Samajdar v. Union of India, (Sujoy Paul, Acting C.J. and Chaitali Chatterjee (Das), J.), 

2025 SCC OnLine Cal 8944 
Union of India v. Shyamali Bhuinya, (Sujoy Paul, Acting C.J. and Chaitali Chatterjee (Das), J.), 

2025 SCC OnLine Cal 8956 
Usha Enterprise v. State of W.B., (Kausik Chanda, J.), 2025 SCC OnLine Cal 8950 

  
Chhattisgarh High Court   [64] 

Baijnath Sahu v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 10884 
Bajaj Allianz General Insurance Co. Ltd. v. Mani Ram Yadav, (Sanjay K. Agrawal, J.), 2025 SCC 

OnLine Chh 10855 
Bajaj Allianz General Insurance Co. Ltd. v. Suman Kurrey, (Sanjay K. Agrawal, J.), 2025 SCC 

OnLine Chh 10856 
Bandhan Jagte v. State of Chhattisgarh, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine 

Chh 10849 
Chintibai v. Maksudanlal Dhruv, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 10861 
Deepak Kumar Verma v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 

10890 
Deolal Vaidya v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 10883 
Dewashish Patel v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Bibhu Datta Guru, J.), 2025 SCC 

OnLine Chh 10897 
Dhiraj Pandey v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh 10870 
Gopal Patel v. Tabrez Khan, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 10864 

https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992208
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992206
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992203
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992217
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992213
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992211
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992202
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992205
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992209
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992214
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002992212
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Ministry of Personnel Public Grievances and Pensions [Noti. No. PFRDA/2025/18/REG-POP/03] 
Ministry of Personnel Public Grievances and Pensions [Circular No. PFRDA/2025/19/PDES/02] 
Ministry of Personnel Public Grievances and Pensions [Public Notice] 
Ministry of Women and Child Development [O. No. DWCDOMC/POSH Act 2013/2020-2021] 
Reserve Bank of India [Press Release: 2025-2026/1435] 

  
State Rules   [13] 

Andhra Pradesh Excise (Grant of License of Selling by Shop (Premium Store) and Conditions of 
License) Rules, 2024 

Union Territory Chandigarh (eSakshya) Management Rules, 2025 
Goa Aero Sports Rules, 2025 
Haryana Economic and Statistical Analysis Department (Group C) Service Rules, 2013 
Haryana Economic and Statistical Analysis Department (Group-C) Service (Amendment) Rules, 2013 
Haryana Economic and Statistical Analysis Department (Group-C) Service (Amendment) Rules, 2014 
Haryana Economic and Statistical Organisation (Group B) Service Rules, 1996 
Himachal Pradesh Minor Minerals (Concession) and Minerals (Prevention of Illegal Mining, 

Transportation and Storage) Rules, 2015 
Karnataka Tax on Professions, Trades, Callings and Employments (Removal of Difficulties) Order, 

2021 
Karnataka Industrial Employment (Standing Orders) (Amendment) Rules, 2017 
Puducherry Factories (Amendment) Rules, 2018 
Rajasthan Subordinate and Ministerial Services (Common Eligibility Test) (Amendment) Rules, 2022 
Uttarakhand Factories (Amendment) Rules, 2019 
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